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Supreme Court [31]

Abdul Rahiman Kunju v. Commr., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC
1208

Agroha Fincap Ltd. v. CIT, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1207
Amit Sathu v. Om Sathu, (Sanjay Karol and Prashant Kumar Mishra, JJ.), 2025 SCC OnLine SC 3338

Avik Televentures (P) Ltd. v. Office of the GST Officer, (Aravind Kumar and Prasanna B. Varale, JJ.),
2026 SCC OnLine SC 1216

Baldeep Singh Sapra v. State (Directorate General of GST Intelligence), (Pankaj Mithal and S.V.N.
Bhatti, JJ.), 2026 SCC OnLine SC 1214

BDA v. N.B. Suresh, (Surya Kant and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC 3341

Bengal Cold Rollers (P) Ltd. v. Commr., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC
OnLine SC 1213

CIT v. Ashok Singh Gautam HUF, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC OnLine SC
1206

CIT v. District Mining Officer, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC OnLine
SC 1203

CIT v. District Mining Officer, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC OnLine
SC 1210

CIT v. HDFC Bank Ltd., (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3337
CIT v. Jyoti Bhatia, (K.V. Viswanathan and Manmohan, JJ.), 2026 SCC OnLine SC 1199

CIT v. Mahamaya Steel Industries Ltd., (K.V. Viswanathan and Manmohan, JJ.), 2026 SCC OnLine
SC 1212

CIT v. Mohd. Athar Anjum, (J.B. Pardiwala and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1202
CIT v. Pradip Kumar Jajodia, (Manoj Misra and Manmohan, JJ.), 2026 SCC OnLine SC 1205

CIT v. Prathana GEMS, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1215

CITv. R D Diamond, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC OnLine SC 1201
CITv. Rasna (P) Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1200
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CIT v. Sanjaykumar Damjibhai Gangani, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC
OnLine SC 1211

CIT v. Sunilkumar Parasmal Jain, (Sanjay Kumar and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC
1198

CIT v. TATA Motors Ltd., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 1204

Commpr. v. Aerocom Cushions (P) Ltd., (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC
OnLine SC 1217

Dee Control & Electrical (P) Ltd. v. Uttar Haryana Bijli Vitran Nigam Ltd., (J.B. Pardiwala and K. V.
Viswanathan, JJ.), 2025 SCC OnLine SC 3339

Dinesh Kumar Gupta v. State of Chhattisgarh, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC
OnLine SC 3342

Greenfield Overseas v. Anil Goel, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
1195

Jharkhand Pradesh Anupcharik Jan Sah Vishesh Shiksha Anudishak Sangh v. State of Jharkhand,
(Surya Kant and M.M. Sundresh, JJ.), 2025 SCC OnLine SC 3340

Mathu v. State of Uttarakhand, (Ujjal Bhuyan and Arun Palli, JJ.), 2026 SCC OnLine SC 1197

Mohd. Rafi v. Union of India, (Augustine George Masih and Vipul M. Pancholi, JJ.), 2026 SCC
OnLine SC 1194

Rakesh Dubey v. District & Session Judge, (A.S. Bopanna and Hima Kohli, JJ.), 2023 SCC OnLine
SC 2644

Union of India v. Torrent Power Ltd., (Manoj Misra and Manmohan, JJ.), 2026 SCC OnLine SC 1209

Usha Mehta v. State of U.P., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
1196

Allahabad High Court [479]
Aarifv. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 16906
Aashib v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 16682
Aasif'v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16848
Abdul Rahim v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16822
Abdul Salam v. Union of India, (Ajit Kumar and Indrajeet Shukla, JJ.), 2026 SCC OnLine All 17061
Abhay Gond v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16845

Abhijeet Kumar Upadhyay v. State of U.P., (Dr. Gautam Chowdhary, J.), 2026 SCC OnLine All
16639

Abhishek Pandey v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 16783

Aditya Mahura v. State of U.P., (J.J. Munir and Achal Sachdev, JJ.), 2026 SCC OnLine All 16918
Afak Ali v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 16867

Afzal Ansari v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16859

Ajay Kumar v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 16948

Ajay Pal v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 16767

Ajeet v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 16811

Akashdeep Singh v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 17021
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Akhilesh Tiwari v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 16708
Akram v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 16901
Aman Abbas v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 16710

Aman Kumar Agrawal v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All
16935

Aman Mishra v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 16786

Aman Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16800
Amar Nath Tiwari v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 16631
Amar Singh v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 16972

Amit Gond v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 16898

Amit Gupta v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 16645

Amit Kumar v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16843
Amit Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 16893

Amit Kumar v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 16746
Amit v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 16830

Amjad v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 16916

Anand Kumar v. State of U.P., (Dr. Gautam Chowdhary, J.), 2026 SCC OnLine All 16638

Anand Prakash Singh v. State of U.P., (J.J. Munir and Achal Sachdev, JJ.), 2026 SCC OnLine All
16915

Anand Pratap v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 16699

Anil Kumar Dubey v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 16675
Anil Kumar Jain v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 16738
Anil Kumar Sharma v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 17015
Anjali Negi v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 16731

Anshu Man Mishra v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 16919

Anshul Chaudhari v. Lt Col Aditya Veer Singh, (Kshitij Shailendra, J.), 2026 SCC OnLine All 16980
Anuj Malik v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16853

Anupam Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 17023

Anurag Khatik v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 17022

Anurag Kumar Gautam v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 16892

Anurag Swaroop v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 16798

Apna Brick Field v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC
OnLine All 17096

Archana Gupta v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 17050

Archana v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 16706

Arjun Yadav v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 17787
Arpit Kumar Srivastava v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 16650
Arun Kumar Singh v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 17028
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Arun Kumar v. Rameshwar Nath Pandey, (Kshitij Shailendra, J.), 2026 SCC OnLine All 16976

Asharam v. State of U.P., (Alok Mathur and Syed Qamar Hasan Rizvi, JJ.), 2026 SCC OnLine All
17084

Asheesh Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 16776

Ashish Basor v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 16899
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XYLEM Water Solutions India (P) Ltd. v. UEE Electrical Engineers (P) Itd., (Bachu Venkat Balrama
Das, Member (Judicial) and Sanjeev Ranjan, Member (Technical)), 2025 SCC OnLine NCLT
11109

Yamaha Motor India (P) Ltd., In re, (Mahendra Khandelwal, Member (Judicial) and Anu Jagmohan
Singh, Member (Technical)), 2025 SCC OnLine NCLT 10988

Yasmin Mohomedali Karmali v. Ahmed A Fazelbhoy (P) Ltd., (Sushil Mahadeorao Kochey, Member
(Judicial) and Charanjeet Singh Gulati, Member (Technical)), 2025 SCC OnLine NCLT 11931

Yatindra Kumar Gupta v. Manjari Gupta, (Praveen Gupta, Member (Judicial) and Ashish Verma,
Member (Technical)), 2025 SCC OnLine NCLT 11766

Yes Bank Ltd. v. Mothers Pride Education Institution (P) Ltd., (Bachu Venkat Balaram Das, Member
(Judicial) and Sanjeev Ranjan, Member (Technical)), 2025 SCC OnLine NCLT 11039

Yes Bank Ltd. v. Mothers Pride Education Institution (P) Ltd., (Manni Sankariah Shanmuga
Sundaram, Member (Judicial) and Atul Chaturvedi, Member (Technical)), 2025 SCC OnLine
NCLT 11046

Yes Bank Ltd. v. Mothers Pride Education Personna (P) Ltd., (Bachu Venkat Balaram Das, Member
(Judicial) and Sanjeev Ranjan, Member (Technical)), 2025 SCC OnLine NCLT 11041

Yes Bank Ltd. v. Mothers Pride Education Personna (P) Ltd., (Manni Sankariah Shanmuga Sundaram,
Member (Judicial) and Atul Chaturvedi, Member (Technical)), 2025 SCC OnLine NCLT 11045

Yes Bank Ltd. v. Presidium Educational Institution (P) Ltd., (Manni Sankariah Shanmuga Sundaram,
Member (Judicial) and Atul Chaturvedi, Member (Technical)), 2025 SCC OnLine NCLT 11567

Yes Bank Ltd. v. Sakshi Jiwarajka, (Sanjiv Dutt, Member (Technical) and Ashish Kalia, Member
(Judicial)), 2025 SCC OnLine NCLT 12163

Yes Bank v. Chadha Super Cars (P) Ltd., (Shishir Agarwal, Member (Technical) and Harnam Singh
Thakur, Member (Judicial)), 2025 SCC OnLine NCLT 11151

Yuvaraj Singh Gehlot v. Smiles International Institute of colo Proctology (P) Ltd., (Sunil Kumar
Aggarwal, Member (Judicial) and Radhakrishna Sreepada, Member (Technical)), 2025 SCC
OnLine NCLT 10832

Zankarsinh Solanki v. Bank of Baroda, (Shammi Khan, Member (Judicial) and Sanjeev Kumar
Sharma, Member (Technical)), 2025 SCC OnLine NCLT 11901
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Zazzie Properties & Finlease (P) Ltd., In re, (Bachu Venkat Balaram Das, Member (Judicial) and
Sanjeev Ranjan, Member (Technical)), 2025 SCC OnLine NCLT 11136

Zenfer Marketing (P) Ltd., In re, (Bidisha Banerjee, Member (Judicial) and Siddharth Mishra,
Member (Technical)), 2025 SCC OnLine NCLT 11061

National Consumer Disputes Redressal Commission [1]

Amarraj Singh Sehmi v. Shree Shubh Builders (P) Ltd., (Sudip Ahluwalia, Presiding Member and Dr
Sadhna Shanker, Member), 2026 SCC OnLine NCDRC 122

National Company Law Appellate Tribunal [6]
Amit Kumar Kejriwal v. UCO Bank, (Mohd. Faiz Alam Khan, Member (Judicial) and Naresh Salecha,
Member (Technical)), 2026 SCC OnLine NCLAT 815

Encore Asset Reconstruction Co. (P) Ltd. v. Pandhe Constructions (P) Ltd., (Mohd. Faiz Alam Khan,
Member Judicial, Arun Baroka, Member (Technical) and Indevar Pandey, Member (Technical)),
2026 SCC OnLine NCLAT 816

IndusInd Bank Ltd. v. Neetu R. Menda, (Yogesh Khanna, Member (Judicial) and Ajai Das Mehrotra,
Member (Technical)), 2026 SCC OnLine NCLAT 817

J.C. Flowers Asset v. Vithal M. Dahake, (Mohammad Faiz Alam Khan, Member (Judicial) and Naresh
Salecha, Member (Technical)), 2026 SCC OnLine NCLAT 8§14

Manjeera Construction Ltd. v. Manjeera Hospitality (Rajahmundry) (P) Ltd., (Sharad Kumar Sharma,
Member (Judicial) and Jatindranath Swain, Member (Technical)), 2026 SCC OnLine NCLAT 812

Vistra ITCL (India) Ltd. v. Vithal Madhukar Dahake, (Mohammad Faiz Alam Khan, Member
(Judicial) and Naresh Salecha, Member (Technical)), 2026 SCC OnLine NCLAT 813

Securities Appellate Tribunal [3]

Kotak Mahindra Asset Management Co. Ltd. v. SEBI, (P.S. Dinesh Kumar, Presiding Officer, Meera
Swarup, Member (Technical) and Dheeraj Bhatnagar, Member (Technical)), 2026 SCC OnLine
SAT 73

Riddhi Siddhi Gluco Biols Ltd. v. SEBI, (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup,
Member (Technical) and Dheeraj Bhatnagar, Member (Technical)), 2026 SCC OnLine SAT 75

Sahara India Commercial Corpn. Ltd. v. SEBI, (P.S. Dinesh Kumar, Presiding Officer, Meera
Swarup, Member (Technical) and Dheeraj Bhatnagar, Member (Technical)), 2026 SCC OnLine
SAT 74

Odisha Appellate Authority for Advance Ruling (GST) [4]

Gail (India) Ltd., In re, (P.R. Lakra, Member and Yamini Sarangi, Member), 2026 SCC OnLine
Odisha AAAR-GST 1

Geeta Rani Mohanty, In re, (M.S. Reddy, Member and Sanjay Kumar Singh, Member), 2024 SCC
OnLine Odisha AAAR-GST 1

Odisha State Medical Corpn. Ltd., In re, (P.R. Lakra and Yamini Sarangi, Members), 2026 SCC
OnLine Odisha AAAR-GST 3
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Thermo Fisher Scientific India (P) Ltd., In re, (P.R. Lakra and Yamini Sarangi, Members), 2026 SCC
OnLine Odisha AAAR-GST 2

Tamil Nadu Authority for Advance Ruling (GST) [5]

Imperial Graphics (P) Ltd., In re, (C. Thiyagarajan, Member and B. Suseel Kumar, Member), 2025
SCC OnLine TN AAR-GST 62

Jolarpettai Veeramuthu Sreedhar, In re, (C. Thiyagarajan, Member and B. Suseel Kumar, Member),
2026 SCC OnLine TN AAR-GST 4

Ponnusamy Thangaraj, In re, (C. Thiyagarajan, Member and B. Suseel Kumar, Member), 2026 SCC
OnLine TN AAR-GST 5

Poonapalli Ramachandran Jaiprakash, In re, (C. Thiyagarajan, Member and B. Suseel Kumar,
Member), 2026 SCC OnLine TN AAR-GST 2

Rajarajeswari Hospitals (P) Ltd., In re, (C. Thiyagarajan, Member and B. Suseel Kumar, Member),
2026 SCC OnLine TN AAR-GST 3

Central Notification [13]
* Ministry of Finance [58/2026-Cust (NT)]
* Ministry of Agriculture [Insecticides (Amendment) Rules, 2026 Noti. No. G.S.R. 493(E)]

* Ministry of Communications and Information Technology [Telecommunications (Terms and
Conditions for Migration) Rules, 2026 Noti. No. G.S.R. 510(E)]

* Ministry of Communications and Information Technology [Telecommunications (Authorisation for
Captive Telecommunication Services) Rules, 2026 Noti. No. G.S.R. 511(E)]

* Ministry of Communications and Information Technology [Telecommunications (Authorisation for
Provision of Miscellaneous Telecommunication Services) Rules, 2026 Noti. No. G.S.R. 512(E)]

* Ministry of Communications and Information Technology [Telecommunications (Authorisation for
Provision of Principal Telecommunication Services) Rules, 2026 Noti. No. G.S.R. 513(E)]

* Ministry of Education [Council of Architecture (Minimum Standards of Architectural Education)
(Amendment) Regulations, 2026 F. No. CA/498/2026/MSAE(Regulations)]

* Ministry of Health and Family Welfare [Drugs (Sixth Amendment) Rules, 2026 Noti. No. G.S.R.
496(E)]

* Ministry of Home Affairs [Foreign Contribution (Regulation) Amendment Rules, 2026 Noti. No.
S.0. 3272(E)]

* Ministry of Mines [Ministry of Mines, Geological Survey of India, Assistant Geophysicist
Recruitment Rules, 2026 Noti. No. G.S.R. 486(E)]

* Ministry of Steel [Cross Recessed Screws (Quality Control) Amendment Order, 2026 Noti. No. S.O.
3298(E)]

* Ministry of Steel [Steel and Steel Products (Quality Control) Amendment Order, 2026 Noti. No.
S.0. 3300(E)]

* Reserve Bank of India [Foreign Exchange Management (Deposit) (Sixth Amendment) Regulations,
2026 F. No. FEMA 5(R)(6)/2026-RB]
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Central Orders/Rules/Regulations [12]
* Cross Recessed Screws (Quality Control) Amendment Order, 2026
* Steel and Steel Products (Quality Control) Amendment Order, 2026

* Council of Architecture (Minimum Standards of Architectural Education) (Amendment)

Regulations, 2026

* Drugs (Sixth Amendment) Rules, 2026

* Foreign Exchange Management (Deposit) (Sixth Amendment) Regulations, 2026

* Foreign Contribution (Regulation) Amendment Rules, 2026
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* Telecommunications (Authorisation for Provision of Miscellaneous Telecommunication Services)

Rules, 2026

* Telecommunications (Authorisation for Provision of Principal Telecommunication Services) Rules,

2026

* Telecommunications (Authorisation for Captive Telecommunication Services) Rules, 2026

* Telecommunications (Terms and Conditions for Migration) Rules, 2026
* Insecticides (Amendment) Rules, 2026
* Ministry of Mines, Geological Survey of India, Assistant Geophysicist Recruitment Rules, 2026
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